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TeA UAT AT, T&AH TIIEHRT A7 it (v T g s sfe,
TR, ST aaroft wer yor #1 forferd 7 fBrar STos siw 3w areme Sqafota FT o qerd TrfererTr
AATHAT T AT €T F A7 &Y 2raaet F 919w F gHare F7 J99% TG\ AT i U rardy =
TqAATE T AT THT ST Fe 6 TATq I F7s 27, o weqm anfersprdt sraesrs aw=y, sreer g, a7 av
STATT T ST T T AT AT T T |

3<% arfafaae Y g 20 = ¥ 3T-amT (2) F Al werw ATy gy Gt e #re s st
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AT

HET J9T ST a<aruit fSrereh sianta 15 i 1 {Qw W& afRaismT “Gemre — $=i% 7% Are (9% A1
HAAATE & AT et 3T ALSTOm ﬁﬁawswi T (309.43 Kms)” & forw s1fSia it straarett syiaeT

AT AT 39 Uga wferg f&awr |
CREVEISKE
. Ewur THF | Jgde | @ETHAER GH | deiw/ - TelT 8
G I T T L O Gam) | @)
e T
1) qefter foar e 36/1/1 1 2.6380 0.4200
2) SreTTa AT iR 36/1/2/1 1 0.8420 0.2655
3) Torforg o whT 36/1/2/2 1 0.8430 0.0640
4) ferer foar st 36/1/2/3 1 0.8430 0.4500
5) i far faerr 36/1/2/4 1 0.7090 0.1500
6) HqTA o 7oy 36/2 1 1.8450 0.0300
T e Here
7) FreretTer foraT wrear 36/3 1 0.8700 0.3800
STt ST
8) T fuar sersfea 33 1 0.2990 0.2191
9) T T sreaTsfaee 30/1 1 3.6180 0.3050
10) LA oAt srarsizd 30/2 1 2.5660 1.1924
11) | 2025-26 | ATHAT | TS | AT {HAT ATAT 311 1 0.1210 0.1140
12) SreTer T arer 20/1 1 1.7520 0.2500
13) e AT arar 20/2 1 0.8490 0.4000
14) st T aTeaT 20/3 1 0.8090 0.0863
15) HIqTaTE AT AT 22/1 1 0.6280 0.5231
16) TrereaTH fOqr ¥ 22/2 1 0.3240 0.1500
17) TrgrerH foaT W 211 1 2.2660 0.2057
18) FEITATA (o1 HITT 21/2 1 1.5980 0.425
JHTETE AT T
LEMEIFRIEEREEI
19) arare, T i, ATRTE 21/3 1 1.6190 0.320
20) FFITAT 9T 07T, 21/4 1 2.2670 0.820
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FAF o @) | @SR)
FEIH
HraTaTs S 4T T,
R e o
21) qrarerH foar gar 9/4 1 0.4540 0.0400
22) HareaT foaT /e 9/5 1 0.2500 0.1400
23) AT AT HRAT 9/6 1 0.6070 0.4021
24) Hrer oA sateaT 9/7/1 1 0.2600 0.1100
25) Hrear foar st 9/7/3 1 0.1760 0.0400
26) foraTe foar A=A 9/7/2 1 0.4300 0.2230
27) 7q foar frEr 11/1/2 1 0.2790 0.1307
e foar forae,
SRR ’ 11/1/3 1 0.2580 0.2380
28) EUEIEEEIRTER R ' '
ety foar foraems
29) Aqre fuar e 11/1/4 1 0.2700 0.2690
30) Farar T s 11/3 1 1.0720 0.6800
31) ATt foraT o 11/4 1 0.9900 0.0720
FATATS a7 T, 13/2 (S)
32) B N 141 1 0.6840 0.200
33) Tt AT o 14/3 1 4.0920 0.0550
TemafiE e oy 13/3 ()
34) STEtHE , awefdg 1 0.4860 0.0249
T ey 14/4
e foar T,
35) TS ST T 14/13 1 0.4410 0.250
et foaT 7T
36) TS ST T, 13/2 1 0.6840 0.110
NEIEIEEREIRIEY
37) STREE , g 13/3 1 0.4860 0.3051
BELEIY
BSIECIEEELE
arg g, frarag | 270(9) 1 3.7760
38)
eRTer ToaT T, ST 271/2
T retstt, AT
foaT 71 1.8226
39) EEEARERIETIERI 271/3 1 0.4050
40) ECEIREELETIER] 271/4 1 1.9420
41) ECEARECIACEIER]) 271/5 1 1.5870
42) YStt, AT AT avs sfw | 271/6 1 0.6680
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43)

44)

45)

46)

LEIEIEEEIRRE

ST et qar ATt
TTH BT 0
TATHT YT, a1 foar
FT AT /AT, STHHT,

HATAT, FATAT foar ST
g, arear fuar e,

1 foar ey, Ared,
T, Ffaar fiar Aer,
AHETE J4T AR,
AT, STH, AT oar
ara, forsrTiaT foar
CRERCEEICIECE
Jefeg ar Farh amm
FIET QA GgaT= T
HET QT I Fart

FTET fOar s,
EIEAIEIEEELECE
Tt AT ST,
FreT foar e, Fg
Ffear faar e,
HRTaTE 397 AR
e, forwTheaT foar
e 39T I =1

rerres foar 7T

FATATS, I4T T
EUSRIEIE

271/8

0.0490

oy foar suteaT

271/9

0.4250

Tt foar At

27110

0.6880

T fIaT AredT FameH
foraT e st

SR , HIA faar
et STia e gar

27111

0.6380
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FEIH
AT T
47) SErEter FOaT Heer 27118 1 0.2020
48) wigwre foar wrfowm | 271/19 1 0.1740
49) Tt far = 271/20 1 0.2020
50) e foar e 2711/22/ 1 0.7280
51) Yarrs foar e 2712/22/ 1 0.7280
52) AT foar ferear 271;22/ 1 0.0320
53) HIZAT foar fErer 271‘:22/ 1 0.0290
54) et foar safeaT 255/2 1 0.4050
55) TETAT AT Femm 255/3 1 0.3640
56) g7 T ge1 255/4 1 0.2420
57) &g fodqr zaT 255/5 1 7.4870
CEEACIEEEI
FefigLasty, are foar
T ATHAT, STHHT,
AT, =T T
ST, arear foar 5.4213
fher, =i firaT A,
58) FATEaT, g, wfear fuar | 255/7 1 1.8620
AT, GelTaTe oo
& ora, T
firar aefie, i
AT
59) &g fodqr 22T 256 1 4.8200 0.2041
Foof TUaT HredT, werer
60) mﬁ frar 262/2 1 0.0610 0.0610
e SITf e
EIEIRECIEEE IS
61) arq faar &, AT | 2585 1 0.3500 | 0.1728

foaT w1, gt faar
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62)

63)

64)

65)

Ferstt, foraT foar &,
=g foaT |, ardars
EEIEIERIEINCIELE]
G EIEIE AT EIES
T streaT, g foar
THTAT, Sritaere foar
THTAT, AEHT forar
THTAT, YA aTs foar
ST ST AT,
ey O qT TS,
e foar sremer stTfa
FTLAT, ASM ToaT sremer
STfer ST

THATETS IiT BT

258/4

0.3270

0.3118

AT foaT STt arg
foqT |1, ATt foar
T, geeit T 3,
foraT foar =<, ==
forar a1, ardraTe foar
ST, srforarars foar
THTATA, ferars foar
streaT, s foar
THATATA ST ST
erffaeTer foraT arere
STfer AT, et foar
THTATA, YA TaTs foar
ST, e foar
THTATA, Hrg foar
TS ST ST, ASMT
o wemer

258/3/1

1.8410

SRS T T

258/3/2

0.1310

0.3208

THAETS I SRTATS

258/2

0.2800

0.0321

65

69.6680
(B.3X)

18.4064
(B.3X)

1)

2)

3)

2025-26

Teer foar Fear

80/3

0.5830

remTH o AT =0T

80/4

0.5100

0.0907

Freftars foar qrfaar,

81/1

1.9920

0.3059
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% F EREVE I S
T qqT e | RS
. {W TMH | e | @aaTFa@R Gy | deaiw/ B i T &
*. ) AR | wTAH TqTHY T 919 T
FETH
EECUEIEARRIEIERIS
FetaTs foar wrfaa,
TATS TIaT JIaaT
4) [EEICICAECINIEIER] 81/2 1 0.2260 0.0875
5) Frefterer foar aratear 82/5 1 0.2260 0.0102
6) ST foar qiwtear 82/4 1 0.4940 0.0850
7) [ERUSSECIRIEIERI] 82/1/2 1 0.6150 0.1049
8) TTHAT 9T 39 82/1/1/2 1 0.3750 0.0048
9) ﬂ?l'l'aﬁ"a’ o ferergor 82/1/1/3 1 0.4400 0.2054
10) Ty foar feeror 82/1/1/4 1 0.4000 0.0593
11) T foar e 82/2/2 1 0.0900 0.0537
TR AT e,
FHAT 94T TTHATHE,
TLET J4T TLHTHE,
12) Hreafie frar etz 87/1/2 1 3.2860 0.1882
e foaT =S,
ATHATS a9T ©GESAT
o 12 9.2370 1.1956
(.9<.) (.9<.)
TeTEroT fOoaT e,
Tayer fOraT e,
1) oo AT ST, 58/1 1 0.5260 0.0142
T TETS JaT SATH
2) EEREEEIKIEIEIK] 58/2 1 0.4250 0.0007
Fererar foar #wrefiee,
AT ATE FAT ATAEE,
AT foar ST,
T AT w=<fdE,
2025-26 | AHT | T | sirdrars e wmefiem,
QAT aTs foar %mﬁg
3) 3“3 QmﬁgﬁTT AT ¥ 55 1 8.1540 0.2843
v o :rmﬁ-g
TR fOAT STRTET,
FqT foar ArgeiHE,
Frr=E foar Fwrefiem,
Rremd fiar === i,
seRTer foaT seeidE,
fema AT gam, fgw
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8)

e ety s
forar ===z, worer
foar wrefiemm, e
foaT =T, qiars s ar
STRTET, qTTaTs 4T
STTET, T&adT sar
e, damr foar
STATET, et fodaT asr,
TATATATS AT T4,
TEaTe foar =,

Se far Areefee,
IECEREIESIREES
Ty AT steraw,
TTHAT TOaT STTas,
gre fOar STraw, 5w
forqT ST, Feefig

fOqT STeTaw, gaetars
IREISIESEES

F1q T o, F=AT

o sishe, qEree
forar o

53

0.8010

0.1784

F1q AT o, F=Ar

o ofe, qEd
e

54/3

0.0210

0.0200

7 oA FA7

54/5

0.2140

0.2100

F1q AT o, F=Ar

o eish, qere e
e ofwr

54/6

0.0200

0.0200

qerertre foar Fwrefrem,
FTHT AT F4T AT,
AT fUar s,
I foar AafiE,
STSTETS I49T Fref,
gaTeteTs foaT =g,
ey foaT STeET,
Ty foaT AmtaE,
=qAT o AreefHE,
arer=e foar wrefie,
weRTer o =aeidE,
fewma T gam, fraw

54/4

0.3240

0.1000
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FEIH
e ey, s
foar ==<fiig, o
foar wreferw, TeTe
foraT aft, sfaTe e
STTET, ASTTETs 94T
STTET, T&ddT sar

e, damry foar
STATET, et fodaT o=,
TTATATS AT T4,
TLaTe foar =,

Se foar Areefee,
IECEREIESIREES
Ty AT steraw,
TTHAT TOaT STTas,
gre foar STraw, 5w
foqT ST, Fefdg

fOqT STeTaw, gaetars
IREISIESEES

qerertre foar Fwrefem,
AT AT TAT AT,
g fuar s,
A AT A tEE,
SETETETE 9497 Frefie,
eTeTaTE AT seefyE,
e foaT SThTeT,
Ty foaT AmtEE,
arer=e foar wrefie,
seRTeT foaT seeidE,
fewma T gam, frau
foar ArefdE, giars
foaT =g, Torer
foaT wrefiemm, e
o &y, qEars sar
STRTET, ASTaTE 4T
STTET, ST T
Argefie, Har faar
STRTET, A&wor o o=,
AT TAT T,
T foaT =,

54/7

0.1090

0.1090
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10)

11)

12)

13)

14)

15)

SERAERUEIEALES
IEEGRAECIRSIREES
ST o T SeEs,
AT AT ST,
gre fOar STTaw, 5o
foaT ST, Fefig

fOqT STeTaw, gEears
IREISIESEES

a1 o4 o, FdT

o eishe, qEd e
forar i

31

2.2620

0.6369

R frerrer Frer
Gl kllli

28/1

2.375

Tz foar gamT, 7y
foaT gar, arEdare
AT FITHT

28/2

0.846

e foar fefere

28/3

1.534

1.1892

Ferer foaT ST,
o1 T ST,
FTATEE TIaT ST,
FTIATA AT ST,
arersreRTer foar
TATI=E, AATHEHATT
TeTa=E, A foar
NEIEEEACIEE AR
AT, I foar
TeTa==E, 1o foar
AT, Y@ foar
ToTa=E, 7e foar
TeTa=a, e faar
TATEEE, FATATS aaT
TeTa=g, fifaam far
aofter, TraTer foar
aefter, sreor foar
NEIERE

27

6.1970

0.0213

erifaerrer foar fher,
et foaT Je e,
s forar g,

M

5.5040

0.6351
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11

L GEIES

T A

G o ATEAT
Y 1 ATH

HqETTH/

TETCOTIERAT

(B.3M2)
FETH

Tgha/ sfia
IERUSIC

(8.9M.)

THerHE, He@Te fUar
TS, A% foar
Foftere, fom foar
THerEE, 97 foar
TqATd, T foar
A AT, rfser foar
AT, T foar
FegaaTd, famer foar
FofteTer, ATATETE FAT
TIYLATH, FeIT foar
T, AT foar
T, s far
AT, smefte foar
o=, Feftarar foar
AT, TeT foar
Fegdrare, fager foar
ESEEIEREEEIREG
T, fEa 4T
THTH, FHA foar
Foftery, sfae foar
Foftere, frarars sar
TAAAT, o v
TSI, AATaTS AT
FegATeATe, T forar
TS, e foar
TaaartaaT foar
Foftere, gary faar
STETATA, AT T
A tere, frere foar
Hreterer, st foar
TTESATH, TTorer T
STELAT, AT faar
TSI, Y@ foar
AT, of e foar
THH, ATAATaTS T
STETAT, S
TTereATH, I« foar
STELAT, eTferamaT foar
aofrere, ot foar
T, AT foar
STETATA, Afera foar
Foftere, gt fuar

HIA AT, Ttars foar
BESIEREC- SR
Faerre, gieET foar
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16)

T, wyaTe foar
ST, 3% foar
aofrew, Tfow fuar
THe=E, 577 fudar
AT, FeATH fuar
wreterTer, orfder foar
TITATA, FLAT o ar
FeedaTe, famer foar
ERIEIERCIRIEIECEL
TIYLATH, eI foar
T, AT foar
T, s faar
wrdterre, swefror foar
Her=e, geftarar fuar

T, A=TaTs J4T
T ATATA, AL Toar
TSI, erre foar
Tavere, e foar
aofrere, garo foar
STETATA, AT T
e, foren foar
Aqrefrerrer, stfsroe foar
TTEr9ATH, Torer foaT
STETAT, HLeT faar
e, T foar
arefrerrer, oftwr foar

7/2

5.56850

0.7633
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TETCOTIERAT

(B.3M2)
FETH

Tgha/ sfia
IERUSIC
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17)

18)

19)

20)

THTEH, ATAATaTS T
STFTAT, A faT
TrgreaTH, I« faar
STFTATA, TTAFAT T
Foftere, Tt foar
T, AT T
STHLATH, Aferd Taar
Foftere, ZoTT foar
HITeATe, T rars, foar
FaATd, Wews AT

8/3

0.3650

0.1760

e fore Areef¥re,
qTaeaT AT ATgetaE,
TrafHg T fo=,
e e Tafie, ATy
foar wrarfeE, e foar
Argefig, ST foar
4T, FHAT T 74T,

forz forT T,
TreregTH T 3w,
errer o s, faeer
o aar, e foar
T

8/2

2.5580

0.3600

7 e T

0.0410

0.0024

et fiar e,
e fiar Argatee,
qTaeaT foar ArgetiE,

1/2

0.0440

0.0440
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21)

22)

4T, ST o g,

S
TTEreaTy foar aw,
Ferer foaT awar, famer
foaT s, sy fuar
FEaT

HLATE AT AT,
JTatAT fUar Argg,
1ef foreT ATReHE,
graeT foar argeiiE,
iR foar foer,
e foar wrafiE, a1
foqr Trafee, = foar
4T, ST oA g,

.,
Ty foar =T,
Ferer foar awar, A
fOrar awar, T foar
JEaT

1/3

0.0080

0.0080

8 3 gf

1/6

0.0080

0.0080

22

37.9210
(8.91.)

4.7808
(8.91.)

7)

2025-26

(Fr)

TETE 94T 9, AT,
AT, T, gy foar
LN

123/1

1.5750

0.4976

LEIRECIR N

126/1

1.0930

ELERECIEHE

126/2

0.9140

1.1427

ZeAT fagrd foar &,
TTAT AT AT,

TS A ey,
foraT ofte, T fraT

129

3.0720

0.0435

g, Fparerer o g
=T o st

139

0.5670

0.2341

Tafeg foar e,
eArer foaT T,
TS 4T AT,
ATAteE fOaT T

136/2

1.5780

0.0040

T HEH HAT o
ATATHE TILATS ST

1371

1.1650

0.6085
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% g | @O A
HaTaT qqq qake | (AT ST
. {W THF | qefie | @RUHAER gy | weriw/ E i T &
. . qTH | HTAH TTHT T T e
FEIH
ATATHE
8) THER a1 S 137/2 1 1.1610 0.4591
9) are foraT =TT 113/1 1 1.2140 0.1396
10) g fjm ) T 1132 1| 0.4050
11) E?ﬁw T 41205 1| 05990
12) qLor foar 7% 112/7 1 0.1740 0.541
13) T foar 7% 112/10 1 0.1980
14) 9T o et 82/1 1 0.1210 0.4120
15) HrHTeTe foar aefeig 82/2 1 0.3000
Irégw
TSATTHINE T
16) P N - 95/1/3 1 0.1010 0.101
T
17) ot for arerfRiT 93/2 1 2.3310 2.3300
HIATETE 99T 4T, T
18) FEFTT e, e AT | g 1| 21440
chldl,Hidl(ﬁ'aTchldl,
7 FOaT T
19) FH foar smwfdg 93/4 1 1.5620
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35) TN forerT e 85/4/3 1 0.2980 0.1105
36) wrATH e A 85/4/4 1 0.2990 0.1105
AT oA e,
e foaT e,
37) LT AT, | g3 1 0.2800
FeaT fUaT TSI,
farer foaT T,
W' ﬁmm :jmrf 0.3074
ey foar e,
38) %Iﬂ(lHﬁﬂT(l\ﬂl(lH,
S N 85/3/3 1 0.8550
farer foaT T,
FHATATS T4 TSH
Foree fuaT afams,
*faez T v,
39) T AT A AT, 81/5/2 1 1.9560 0.1400
T O afa,
o gt e,
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& gor | @O T
e qaa i AT [ERISIE]
a | & TEH | TG | GO F AER R | | - T &
*. ) T | wAW TATHY T AT e
FHF o @) | @SR)
FETH
gfvta faar aife
Zorer AT 2,
T faar afam,
T e g fama,
T
40) sty ot 2fere, 81/5/3 1 0.0700
T@TETE 9497 A iTHE,
fifr firar TR
41) AT o e 85/2 1 1.5780 0.1910
42) T T S 81/3 1 3.8620 0.4351
43) e foa e 76/2 1 1.4400 0.0141
44) FATATE T AT 75/9 1 0.9300 0.5221
45) feter foram e 75/10 1 0.9710 0.0681
46) ferererer foram =i 7517 1 0.9300 0.4026
47) AT far wfE 75/1/3 1 0.9910 0.1599
THer foar saha,
48) mﬁw ﬁ;; w&m‘m 75/5 1 0.1000 0.0837
49) e foam =g 75/8 1 1.0520 0.0362
e foaT Ferrr,
A 74/2 1 0.8980
50) FouT oAt e, '
FATATS, AT HATH
THer foar saha,
T T Sehr,
FCHITS et S 0.7337
51) 74/3 1 1.3080
ATLTETE =T Frefi,
52) Hrdfrerrer foar Fwrefier, 74/4 1 3.3950
et o e
| 52 70.5420 |  13.6760
(&) (®.3T)
556.2343 | 126.8358
awr | 482
¥ () (®.3T)

[®T. q. G197/ MMR-INDB/Baswi+14Vl1gs/20A/Corrigendum]
AT THT AT, T&F YA draahrt (Fapm)




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 43

MINISTRY OF RAILWAYS
(Central Railway)
CORRIGENDUM

Mumbai, the 30 March, 2026

(IN REGARD TO E-GAZETTE NOTIFICATION NO. 4172 DATED 23 SEPTEMBER 2025, THE PARA
MENTIONED BELOW SHOULD BE TREATED AS CORRECTED DETAILS IN PREVIOUS
NOTIFICATION)

Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1724(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Manmad-Indore New Line (New line between Manmad to New Dhule and
Nardana to Dr. Ambedkar Nagar (309.43 Kms)” in the District of Nashik & Dhule of Maharashtra State &
Badwani, Khargone, Dhar & Indore District of Madhya Pradesh State, hereby declares its intention to acquire such
land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer (R) &
Land Acquisition Officer, Rajpur District Barwani Madhya Pradesh in writing and shall set out the grounds
thereof, and the Competent Authority shall give the objector the opportunity of being heard, either in person or by
legal practitioner and may, after hearing such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
“Manmad-Indore New Line (New line between Manmad to New Dhule and Nardana to Dr. Ambedkar Nagar
(309.43 Kms)” for 15 villages in the District Barwani the State of Madhya Pradesh.

Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
1) Sushila pita Bishan 36/1/1 1 2.6380 0.4200
2) Ashok pita Fakira 36/1/2/1 1 0.8420 0.2655
3) Ranyjit pita Fakira 36/1/2/2 1 0.8430 0.0640
4 Anil pita Fakira 36/1/2/3 1 0.8430 0.4500
5) Fakira pita Bilman 36/1/2/4 1 0.7090 0.1500
6) Sardar pita Natthu 36/2 1 1.8450 0.0300
Ramlal pita Manglya
7 Kishanlal pita Manglya 36/3 1 0.8700 0.3800
. . Jati Bhilala
gy | 202°-26 | Baswi | Rajpur g pita Alauddin 33 1 02990 | 02191
9) Natthu pita Allauddidan 30/1 1 3.6180 0.3050
10) Rehman pita Alauddin 30/2 1 2.5660 1.1924
11) Jalal pita Bala 31/1 1 0.1210 0.1140
12) Jalal pita Bala 20/1 1 1.7520 0.2500
13) Shobharam pita Bala 20/2 1 0.8490 0.4000
14) Shankar pita Balya 20/3 1 0.8090 0.0863
15) Sitabai bewa Ganpat 22/1 1 0.6280 0.5231
16) Radheshyam pita 22/2 1 0.3240 0.1500
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Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Mangat
17) Radhesham pita 211 I 22660 | 0.2057
Mangat
18) Champalal pita Mangat 21/2 1 1.5980 0.425
Premabai pita Nathya,
Gajarabai, Godavari
bewa Jhavar, Mukesh,
19) Manju, Nanubai, 21/3 1 1.6190 0.320
Subhadra, pita
Jhavarshing
Champalal pita Ganpat,
20) Sitabai bewa Ganpat, 21/4 1 2.2670 0.820
Devesing pita Ganpat
21) Sobharam pita Mogya 0/4 1 0.4540 0.0400
22) Mangtya pita Magya 9/5 1 0.2500 0.1400
23) Pannalal pita Mogya 9/6 1 0.6070 0.4021
24) Mangtya pita Jhapdiya 9/7/1 1 0.2600 0.1100
25) Mangtya pita Jhapdiya 9/7/3 1 0.1760 0.0400
26) Shivram pita Jhapdiya 9/17/2 0.4300 0.2230
27) Ratan pita Sigdar 11/1/2 1 0.2790 0.1307
Gajanand pita Shivram,
Gopichand pita
28) Shivram, Durgabai 11/1/3 | 0.2580 0.2380
bewa Shivram, Dilip
pita Shivram
29) Mohan pita Sigdar 11/1/4 1 0.2700 0.2690
30) Badriya pita Shankar 11/3 1 1.0720 0.6800
31) Lonya pita Ganpat 11/4 1 0.9900 0.0720
Kalabai bewa Rama, 1372 (S) 0.200
32) Ashok pita Rama 14/1 ! 0.6840
33) Badriya pita Shankar 14/3 1 4.0920 0.0550
Gulabsingh pita
Shambhu, Thakursingh, | 13/3 (S)
34) Amarsingh pita & 14/4 1 0.4860 0.0249
Shambhu
Sunil pita Rama,
35) Kalabai bewa Rama 14/13 1 0.4410 0.250
Ashok pita Rama, 0.110
36) Kalabai bewa Rama 13/2 ! 0.6840
Gulabsingh pita
Shambhu, Thakursingh
37) pita Shambhu, 13/3 1 0.4860 0.3051
Amarsingh pita
Shambhu
Harji pita Velji,
Gangaram, Jadya,
Shiva, Vavu, Lachcha, 270 (S)
38) pita Salu evam Prakash 1 3.7760
. 271/2
pita Rama,
Ana pita Velji,
Nanasingh pita Salu 1.8226
39) Devki pita Umadiya 271/3 1 0.4050
40) Devki pita Umadiya 271/4 1 1.9420
41) Devki pita Umadiya 271/5 1 1.5870
Revji, Balu pita Varju
42) aur Nakibai bewa 271/6 1 0.6680
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S.
N.

LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

43)

44)

45)

46)

47)

48)

49)

50)

51)

Terasingh, Jati Barela
Pata nivaasi Gram
Chhoti Khar Gon
Bhumi Swami Reviji,
Balu pita Varju

A Mana, Jasma,
Suwali, Swati pita Jam
Singh, Walya pita
Kishan, Kolu pita
Lohar Lahdi, Durga,
Kavita pita Lohar
Munnibai bewa Lohar
Lalu, Jambu, Vakil pita
Lacha

Jhingjhin Libai bewa
Lacha Shikaria pita
Terasingh Dhankibai
bewa Terasingh

Pata nivaasi Gram
Chhoti Khar Gon,
Barwani, Madhya
Pradesh, Bhumi Swami
Balu pita Varju,
Dwarsingh, Arasya pita
Revji,

Chahngibai bewa
Devji, A Mana, Jasma,
Suwali, Swati pita Jam
Singh

Walya pita Kishan
Kolu pita Lohar
Lahdi, Durga, Kavita
pita Lohar Munnibai
bewa Lohar Lalu,
Jambu, Vakil pita
Lacha Jhingjhin Libai
bewa Lacha, Shikaria
pita Terasingh

Pata Barwani, Madhya
Pradesh

Bhumi Swami

Ashok pita Rama
Kalabai bewa Rama
Jati Bhilala

271/8

0.0490

Devki pita Umadiya

271/9

0.4250

Devki pita Umadiya

271/10

0.6880

Ballu pita Bholya
Dayaram pita Bholya
Jati Bhilala

Magtya pita Bholya
Jati Bhilala

Pata Basvi Rajpu

271/11

0.6380

Jagdish pita Somla

271/18

0.2020

Mahimaram pita
Kashiram

271/19

0.1740

Gendaya pita Chenya

271/20

0.2020

Hirdaram pita Ghisya

271/22/1

0.7280

Revaram pita Ghisya

271/22/2

0.7280
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LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

52)

53)

54)

55)

56)

57)

58)

59)

60)

61)

62)

63)

Mayaram pita Ghisya

271/22/3

1

0.0320

Mahimaram pita
Ghisya

271/22/4

1

0.0290

Devki pita Umadiya

255/2

0.4050

Nabharaya pita
Lakshman

255/3

0.3640

Rukha pita Tuta

255/4

0.2420

Rukha pita Tuta

255/5

7.4870

Dhankibai bewa
Terasingh, Revji, Balu
pita Varju, Amna,
Jasma, Suwali, Swati
pita Jam Singh

Walya pita Kishan
Kolu pita Lohar
Lahdi, Durga, Kavita
pita Lohar, Munnibai
bewa Lohar Lalu,
Jambu, Vakil pita
Lacha, Jhingjhin Libai
bewa Lacha, Shikaria
pita Terasingh Jati
Barela

255/7

5.4213

1.8620

Rukha pita Tuta

256

4.8200 0.2041

Ballu pita Bholya
Magtya pita Bholya
Jati Bhilala, Dayaram
pita Bholya Jati Bhilala

262/2

0.0610 0.0610

Auna pita Velji

Vavu pita Salu
Nanasing pita Salu
Harji pita Velji

Shiva pita Salu
Lachcha pita Salu
Taribai pita Jadya
Ajitabai pita Pannalal
Gulibai pita Jadya
Jitendra pita Pannalal
Shantilal pita Pannalal
Lakshmi pita Pannalal
Revlibai pita Jadya
Jati Varela

Santosh pita Pannalal
Sohan pita Gandhash
Jati Barela

258/5

0.3500 0.1728

Ramlibai pati
Chhogalal

258/4

0.3270 0.3118

Auna pita Velji

Vavu pita Salu
Nanasing pita Salu
Harji pita Vel

Shiva pita Salu
Lachcha pita Salu
Taribai pita Jadya
Ajitabai pita Pannalal
Gulibai pita Jadya
Jitendra pita Pannalal

258/3/1

1.8410 0.3208
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Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Jati Barela,
Shantilal pita Pannalal,
Jati Barela
Lakshmi pita Pannalal
Revlibai pita Jadya
Santosh pita Pannalal
Sohan pita Gandhash
Jati Barela
Nazir pita Gandhash
64) Sangitabai pati Sohan 258/3/2 1 0.1310
Ramlibai pati
65) Chhogalal 258/2 1 0.2800 0.0321
69.6680 18.4064
Total 65 (Ha.) (Ha.)
1) Suresh pita Keshya 80/3 1 0.5830 0.0907
2) Asharam pita Rupla 80/4 1 0.5100 )
Balibai pita Motiya,
Sevantibai pita Motiya,
3) Laxmibai pita Motiya, 81/1 1 1.9920 0.3059
Dhannalal pita Motiya
4) Mishrilal pita Pomadya 81/2 1 0.2260 0.0875
5) Mishrilal pita Pomadiya 82/5 1 0.2260 0.0102
6) Hiralal pita Pomadiya 82/4 1 0.4940 0.0850
7) Kishor pita Pomadiya 82/1/2 1 0.6150 0.1049
8) Ramlal pita Dayaram 82/1/1/2 1 0.3750 0.0048
9) | 2025-26 | Mundala | Rajpur | Gulabsingh pita Bilman | 82/1/1/3 1 0.4400 0.2054
10) Mayaram pita Bilman 82/1/1/4 1 0.4000 0.0593
11) Mayaram pita Bilman 82/2/2 1 0.0900 0.0537
Rameshwar pita
Parmanand, Kamla pita
Parmanand, Sarsat
bewa Parmanand,
12) Mohansingh pita 87/1/2 1 3.2860 0.1882
Nayansingh, Sangeeta
pita Nayansingh,
Asharam pita Rukhdia,
Sajanbai bewa Rukhdya
9.2370 1.1956
Total 12 (Ha.) (Ha.)
Narayan pita Asharam,
Ramesh pita Asharam,
1) Badrilal pita Asharam, 58/1 1 0.5260 0.0142
Parvatibai bewa
Asharam
2) Sanjay pita Gheesalal 58/2 1 0.4250 0.0007
Tulsiram pita
Kashiram, Ansi Bai
202526 |  Ozar | Rajpur | 0SWaJam Singh,
Manohar pita Jam
Singh, Chhagan pita
Nan Singh, Daduram
3) pita Chandar Singh, 55 1 8.1540 0.2843
Bhangdi Bai bewa
Kashiram, Shyani Bai
pita Chandar Singh,
Bhuri Bai pita Chandar

Singh,
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LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

4)

5)

6)

7)

8)

Asha Ram pita Jogda
Shobha Ram pita Nan
Singh, Ganga Ram pita
Jogda, Chetna pita
Nabhar Singh, Tara
Chand pita Kashiram,
Girdhari pita Chandar
Singh, Prakash pita
Chandar Singh,
Himmat pita Budha
Piyush pita Nahar
Singh,

Durga Bai pita Chandar
Singh,

Ganesh pita Kashiram,
Gore Lal pita Badri,
Bhuri Bai bewa Jogda,
Teja Bai bewa Jogda,
Shakuntala bewa Nahar
Singh,

Sita Ram pita Jogda,
Lakshman pita Badri
Bhagli Bai bewa Badri
Sardar pita Badri,
Richha Bai bewa
Chandar Singh,

Gyani Bai bewa
Chandar Singh,

Uday pita Nahar Singh,
Bishan pita Jorawar,
Raja Ram pita Jorawar,
Ram Lal pita Jorawar,
Chhotu pita Jorawar,
Hukam pita Jorawar,
Kadar Singh pita
Jorawar,

Sukli Bai pita Jorawar

Babu pita Shankar,
Kadpvi pita Shankar,
Tulsiram pita Bhima

53

0.8010

0.1784

Babu pita Shankar,
Kadvi pita Shankar,
Tulsiram pita Bhima

54/3

0.0210

0.0200

Ranga pita Kana

54/5

0.2140

0.2100

Babu pita Shankar,
Kadpvi pita Shankar,
Tulsiram pita Bhima

54/6

0.0200

0.0200

Tulsiram pita Kashiram
Ansi Bai bewa Jam
Singh,

Manohar pita Jam
Singh, Chhagan pita
Nan Singh, Daduram
pita Chandar Singh,
Bhangdi Bai bewa
Kashiram, Shyani Bai
pita Chandar Singh,
Bhuri Bai pita Chandar

54/4

0.3240

0.1000
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S.
N.

LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

9)

Singh,

Asha Ram pita Jogda
Shobha Ram pita Nan
Singh, Ganga Ram pita
Jogda, Chetna pita
Nabhar Singh,

Tara Chand pita
Kashiram, Girdhari pita
Chandar Singh,
Prakash pita Chandar
Singh, Himmat pita
Budha Piyush pita
Nahar Singh, Durga Bai
pita Chandar Singh,
Ganesh pita Kashiram,
Gore Lal pita Badri,
Bhuri Bai bewa Jogda,
Teja Bai bewa Jogda,
Shakuntala bewa Nahar
Singh, Sita Ram pita
Jogda,

Lakshman pita Badri,
Bhagli Bai bewa Badri,
Sardar pita Badri,
Richha Bai bewa
Chandar Singh,

Gyani Bai bewa
Chandar Singh, Uday
pita Nahar Singh,
Bishan pita Jorawar,
Raja Ram pita Jorawar,
Ram Lal pita Jorawar,
Chhotu pita Jorawar,
Hukam pita Jorawar,
Kadar Singh pita
Jorawar, Sukli Bai pita
Jorawar

Tulsiram pita Kashiram
Ansi Bai bewa Jam
Singh

Manohar pita Jam
Singh, Chhagan pita
Nan Singh, Daduram
pita Chandar Singh,
Bhangdi Bai bewa
Kashiram, Shyani Bai
pita Chandar Singh,
Bhuri Bai pita Chandar
Singh,

Asha Ram pita Jogda
Shobha Ram pita Nan
Singh, Ganga Ram pita
Jogda, Chetna pita
Nabhar Singh,

Tara Chand pita
Kashiram, Girdhari pita
Chandar Singh,
Prakash pita Chandar

54/7

0.1090

0.1090
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LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

10)

11)

12)

13)

14)

Singh, Himmat pita
Budha Piyush pita
Nabhar Singh, Durga Bai
pita Chandar Singh,
Ganesh pita Kashiram,
Gore Lal pita Badri,
Bhuri Bai bewa Jogda,
Teja Bai bewa Jogda,
Shakuntala bewa Nahar
Singh, Sita Ram pita
Jogda,

Lakshman pita Badri,
Bhagli Bai bewa Badri,
Sardar pita Badri,
Richha Bai bewa
,Chandar Singh

Gyani Bai bewa
Chandar Singh, Uday
pita Nahar Singh,
Bishan pita Jorawar,
Raja Ram pita Jorawar,
Ram Lal pita Jorawar,
Chhotu pita Jorawar,
Hukam pita Jorawar,
Kadar Singh pita
Jorawar, Sukli Bai pita
Jorawar

Babu pita Shankar,
Kadpvi pita Shankar,
Tulsiram pita Bhima

31

2.2620

0.6369

Biharilal pita
Kanhaiyalal

28/1

2.375

Mahendra pita Sudama,
Mabhesh pita Sudama,
Ladkibai bewa Sudama

28/2

0.846

Deepak pita Mishrilal

28/3

1.534

1.1892

Kailash pita Jagannath,
Ramesh pita Jagannath,
Balamakund pita
Jagannath, Babulal pita
Jagannath,

Omprakash pita
Gulabchand,

Ashok Kumar pita
Gulabchand, Narendra
pita Gulabchand,
Manish pita
Gulabchand,

Anil pita Gulabchand
Uma pita Gulabchand
Renu pita, Gulabchand
Rekha pita Gulabchand,
Indira pita Gulabchand,
Madhu pita
Gulabchand, Nisha pita
Gulabchand, Kala Bai
bewa Gulabchand,
Srinivas pita

27

6.1970

0.0213
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N.

LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

15)

Banshidhar, Gopal pita
Banshidhar, Aruna pita
Gulabchand

Shantilal pita Kishan
Anil pita Motilal
Jitendra pita Tukaram
Suresh Chand pita
Kanhaiyalal
Dharmendra pita
Rajaram, Jayanti Bai
pita Banshidhar, Manoj
pita Kanhaiyalal

Ravi pita Ramesh
Chand, Madhu Bai pita
Rajaram

Narendra pita
Banshidhar

Rashmi pita Ramesh
Chand, Jai pita
Ratanlal, Ghanshyam
pita Motilal Sharmila
pita Ratanlal,

Sarla pita Kanhaiyalal
Vimal pita Banshilal
Maya Bai bewa
Radheshyam

Sudha pita Tukaram
Sunil pita Tukaram
Vijay pita Motilal
Ashish pita Ramesh
Chand, Sashi Bala pita
Ratanlal, Pushpa pita
Kanhaiyalal

Vijay pita Ratanlal,
Nirmala pita Thakurlal,
Shivkor bewa Tukaram,
Kamal pita Banshidhar,
Arvind pita Banshidhar,
Geeta Bai bewa
Ratanlal,

Suman pita Rajaram,
Leela Bai bewa
Kanhaiyalal, Ashok
pita Rajaram,

Shalu pita Ratanlal
Vidya pita Banshidhar,
Santosh pita Thakurlal,
Manorama pita Motilal,
Kishore pita Motilal,
Abhishek pita
Radheshyam,

Ganesh pita Thakurlal,
Mabhesh pita Rajaram,
Rekha pita Motilal,
Sheela pita Tukaram,
Malti Bai pita Rajaram,
Chandrakanta pita
Thakurlal,

7/1

5.5040

0.6351
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16)

Ayush pita
Radheshyam,

Urmila pita Thakurlal
Shashikala pita
Banshidhar,

Varsha pita Tukaram
Gayatri pita Thakurlal
Lalit pita Banshidhar
Durga pita Motilal
Mangti Bai pita
Nandlal, Mahendra pita
Nandlal, Rajendra pita
Nandlal

Sumitra pita Nandlal
Saroj pita Nandlal
Sarita pita Nandlal
Sunita pita Nandlal
Savita pita Nandlal

Shantilal pita Kishan,
Anil pita Motilal
Jitendra pita Tukaram,
Suresh Chand pita
Kanhaiyalal,
Dharmendra pita
Rajaram, Jayanti Bai
pita Banshidhar,

Manoj pita
Kanhaiyalal,

Ravi pita Ramesh
Chand, Madhu Bai pita
Rajaram,

Narendra pita
Banshidhar, Rashmi
pita Ramesh Chand

Jai pita Ratanlal
Ghanshyam pita
Motilal, Sharmila pita
Ratanlal, Sarla pita
Kanhaiyalal, Vimal pita
Banshilal

Maya Bai bewa
Radheshyam, Sudha
pita Tukaram, Sunil
pita Tukaram

Vijay pita Motilal
Ashish pita Ramesh
Chand, Sashi Bala pita
Ratanlal

Pushpa pita,
Kanhaiyalal

Vijay pita Ratanlal
Nirmala pita, Thakurlal
Shivkor bewa Tukaram,
Kamal pita Banshidhar,
Arvind pita Banshidhar
Geeta Bai bewa
Ratanlal, Suman pita
Rajaram, Leela Bai

7/2

5.5850

0.7633
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17)

18)

19)

20)

bewa Kanhaiyalal
Ashok pita Rajaram
Shalu pita Ratanlal
Vidya pita Banshidhar
Santosh pita Thakurlal,
Manorama pita Motilal,
Kishore pita Motilal,
Abhishek pita
Radheshyam

Ganesh pita Thakurlal
Mahesh pita Rajaram
Rekha pita Motilal
Sheela pita Tukaram
Malti Bai pita Rajaram,
Chandrakanta pita
Thakurlal, Ayush pita
Radheshyam Urmila
pita Thakurlal,
Shashikala pita
Banshidhar, Varsha pita
Tukaram, Gayatri pita
Thakurlal, Lalit pita
Banshidhar, Durga pita
Motilal

Mangti Bai pita
Nandlal, Mahendra pita
Nandlal, Rajendra pita
Nandlal

Sumitra pita Nandlal
Saroj pita Nandlal
Sarita pita Nandlal
Sunita pita Nandlal
Savita pita Nandlal

Bhimsing pita
Khumsing

8/3

0.3650

0.1760

Santubai bewa Nahar
Singh, Thavariya pita
Nabhar Singh, Kalu pita
Nabhar Singh,

Patlya pita Nahar
Singh, Mangti bewa
Rai Singh, Mangilal
pita Nahar Singh,

Ram Singh pita Pidya,
Kolu pita Rai Singh,
Balu pita Rai Singh,
Munna pita Nahar
Singh, Jamna pita
Budha Amna pita
Budha Kal Singh pita
Rai Singh, Radheshyam
pita Vesta, Kailash pita
Vesta Dinesh pita Vesta
Sakharam pita Vesta

8/2

2.5580

0.3600

Vardi bewa Puniya

0.0410

0.0024

Santubai bewa Nahar
Singh, Thavariya pita
Nabhar Singh, Kalu pita

172

0.0440

0.0440
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21)

22)

Nabhar Singh

Patlya pita Nahar
Singh, Mangti bewa
Rai Singh, Mangilal
pita Nahar Singh,

Ram Singh pita Pidya
Kolu pita Rai Singh
Balu pita Rai Singh
Munna pita Nahar
Singh, Jamna pita
Budha, Amna pita
Budha, Kal Singh pita
Rai Singh, Radheshyam
pita Vesta, Kailash pita
Vesta, Dinesh pita
Vesta Sakharam pita
Vesta

Santubai bewa Nahar
Singh, Thavariya pita
Nahar Singh, Kalu pita
Nahar Singh

Patlya pita Nahar
Singh, Mangti bewa
Rai Singh, Mangilal
pita Nahar Singh,

Ram Singh pita Pidya
Kolu pita Rai Singh
Balu pita Rai Singh
Munna pita Nahar
Singh, Jamna pita
Budha, Amna pita
Budha, Kal Singh pita
Rai Singh, Radheshyam
pita Vesta, Kailash pita
Vesta, Dinesh pita
Vesta, Sakharam pita
Vesta

1/3

0.0080

0.0080

Vardi bewa Puniya

1/6

0.0080

0.0080

Total

22

37.9210
(Ha.)

4.7808
(Ha.)

1)

2)

3)

4)

3)

6)

2025-26

Sangvi
(Neem)

Rajpur

Rangubai bewa Batu,
Bharsingh, Surta,
Vesta, Subhash pita
Batu

123/1

1.5750

0.4976

Munna pita Bhaganda

126/1

1.0930

Jagan pita Bhangada

126/2

0.9140

1.1427

Darbar Bihari pita
Kana, Rangli bewa
Kana, Mangatibai bewa
Bhilu, Badri pita Bhilu,
Gorelal pita Bhilu,
Sukhlal pita Bhilu

129

3.0720

0.0435

Munna pita Bhaganda

139

0.5670

0.2341

Revsing pita Gorelal,
Kailash pita Gorelal,
Bhuribai bewa Gorelal,
Malsingh pita Gorelal

136/2

1.5780

0.0040
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Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Kalu Mohan Soma pita
7) Lalsingh Sugarbai bewa 137/1 | 1.1650 0.6085
Lalsingh
8) Rameshchandra pita 1372 I 11610 | 0.4591
Omkar
9) Bathu pita Chamariya 113/1 1 1.2140
10 Madan pita Shyamla, 1132 | 0.4050 0.1396
) Chhagan pita Shyamla )
1) Madan pita Shyamla, 112/5 I 0.5990
Chhagan pita Shyamla 0.541
12) Suresh pita Naku 112/7 1 0.1740 ’
13) Gorelal pita Naku 112/10 1 0.1980
14) Rajesh pita Anarsingh 82/1 1 0.1210 0.4120
15) Ghisalal pita Narsingh 82/2 1 0.3000
Ranchhod Sukhlal
Rajaram Gokul pita
16) Arjun Jitendra Lakhan 95/1/3 1 0.1010 0.101
pita Gopal
17) Aapsing pita Malsing 93/2 1 2.3310 2.3300
Sonibai bewa Kana, Idu
ita Kana, Dhansin
18) gita Kana, Sardar pigta 93/3 ! 2.1440
Kana, Madhu pita Kana
19) Kariya pita Jamsingh 93/4 1 1.5620
Ramsingh pita
20) Malsingh 93/5 1 1.2550
Kelabai bewa Malsing,
Sangeetabai bewa 2.8126
Laxman, Navdeep,
21) Kuldeep, Nivedita pita 93/6 1 1.1160
Laxman nabalig,
Balwan pita Badri,
Himmat pita Badri
22) Dilip pita Keriya 93/7 1 0.8980
Sureshchand pita
23) Mangilal 93/8 1 1.6960
Bhangada Ladka
Kevdiya pita
Bharulalsingh pita
Thavla, Jhabarsingh,
Naharsingh, Motla pita
24) Harsya, (%hhagan N ilza 94 1 0.1340 0.0851
Bada, Richhu pita
Bharta, Nuru pita
Kalya, Hardat pita
Kalya
25) Yakub pita Mehmud 14/2 1 0.8650
26) Yunus pita Mehmud 14/3 1 1.1530
27) Ayyub pita Mehmud 14/5 1 2.0070
Yakub Khan pita
28) Mehmud 14/6/4 1 0.3240
29) Nizam pita Yusuf Khan | 14/8/1/1 1 0.3940 3.504
30) Babita pati Jitendra 14/8/1/2 1 0.2780
31) Nizam pita Yusuf Khan 14/8/2 1 0.0560
Sabir pita Kayyum
32) Shokh 14/9/1 1 0.5170
33) Nurukhan pita 14/9/2 1 0.6940
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S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
ens Number | (Ha.) (Ha.)
Ismailkhan
34) Javed pita Kalu, Imran._ | 013y I 0.7236
pita Kalu
35) Javed pita Kalu, Imran | )15 I 0.0374
pita Kalu
Rajeshprakash pita
36) Omprakash 14/14 1 0.7570
Hamidkhan pita Yasin
Kha, Tabrej Khan pita
37) Hamid, Tosif Khan pita 14/15/1 1 1.0430
Hamid
Piyush pita
38) Radheshyam Lakhena 14/15/2 1 0.0090
Kailash pita Narayan
Mahendra Narendra
Jitendra pita Basantilal
39) Ganesh Manish pita 71 ! 2.967
Mathuralal Jati
Mahajan
Kailash pita Narayan
Mahendra Narendra 0.950
40) Jitendra pita Basant 712 ! 2.967
Mahajan
Kailash pita Narayan
41) Mahajan 71/3 1 0.809
42) Jagdlgh pita Narayan 71/4 1 0.809
Mahajan
Hiralal pita Narsingh 92/1/1/6
43) 92/1/1/3 0.627 0.6270
44) Narsing pita Bhuvan 92/1/1/7 1 0.926 0.926
43.3360 15.4178
Total 44 (Ha.) (Ha.)
1) Jamsing pita Bhalji 226/4 1 0.9680 0.1694
2) Champalal pita 228/5 1 0.6960 0.2760
Jamsingh
Dwarsing, Narsing,
Bharatsing pita
Kanhaiya, Gajaribai
3) bewa Kanhaiya, 228/4 1 0.7330 0.2585
Shyanibai bewa
Kanhaiya, Shantabai
bewa Jamsing
4) Sunil, Anil, Ravindra 226/7 1 0.9710 0.4410
pita Jamsingh
5) 2025-26 | Balasmund | Rajpur Champalal pita 226/10 1 0093 0.0005
Jamsingh
Dwarsing, Narsing,
Bharatsing pita
6) Kanhaiya, Gajaribai 228/3 1 0.2910 0.1160
bewa Kanhaiya,
Shyanibai bewa
Kanhaiya
7 Ramsingh pita Chaina 228/7 1 0.7890 0.2191
8) Bhaga pita Chena 228/2 1 1.3680 0.2911
9) Bhangdibai pati 202/3 1 0.0490 | 0.0089
Kashiram
10) Sonibai bewa Phulsingh | 225/21 1 0.4250 0.1073
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11)

12)

13)

14)

15)

16)

17)

18)

19)

20)

21)

22)

23)

24)

25)

26)

27)

28)

29)

30)

31)

32)

Nathu pita Raysingh

225/22

1

0.1420

0.0927

Suklal, Thavariya,
Chamariya, Lalsingh
pita Phulsingh, Sonibai
bewa Phulsingh

225/14

1.052

0.0342

Jamsing pita Bhalji

229

5.4630

0.0750

Champalal pita
Jamsingh

227

7.8510

0.0342

Dwarsing, Narsing,
Bharatsing pita
Kanhaiya, Gajaribai
bewa Kanhaiya,
Shyanibai bewa
Kanhaiya, Shantabai
bewa Jamsing

203/1

2.8730

0.9955

Sunil, Anil, Ravindra
pita Jamsingh

225/26

0.3840

0.2458

Champalal pita
Jamsingh

226/6

0.6640

0.0308

Mahesh, Sardar,
Ransingh, Ganpat,
Dilip pita Mehtap,
Bhuribai bewa Mehtap,
Subhan, Dalsingh pita
Vishram, Radhabai
bewa Vishram

226/3

1.801

0.0050

Dilip, Munnalal pita
Kotwal, Kasturibai
bewa Kotwal

225/27

0.3240

0.0136

Sadu pita Raysingh

225/29

0.2630

0.1410

Sukhlal pita Phulsingh

225/39

0.1420

0.0266

Lalsingh pita Phulsingh

225/40

0.1420

0.0192

Chamariya pita
Phulsingh

225/37

0.1620

0.0586

Shravan, Devisingh,
Munnalal pita Pema

225/20

0.5060

0.0892

Somla pita Munsya

225/32

0.3030

0.0453

Bathu pita Munsya

225/33

0.3240

0.1051

Kishan pita Munsya

225/34

0.6480

0.4771

Bathu pita Munsya

225/36

0.2220

0.0308

Somla pita Munsya

225/35

0.3840

0.2369

Nathu pita Latu

246/8

— | = [ = | = [ = | —

0.0810

0.0809

Richu, Naharsing pita
Gulab, Kanji pita
Narsingh, Jamsingh
pita Manji, Dalsingh,
Khumsing, Pratap,
Jhunibai pita Bholya,
Santubai bewa Bholya,
Balram, Gitabai pita
Kalsingh, Baijabai
bewa Kalsingh, Parma,
Kirma, Sanju, Ranju,
Surma, Nirma pita
Rumsingh, Gangabai
bewa Rumsingh

226/2

8.2920

0.7273

Harsingh pita Latu

246/7

0.5430

0.0242
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33) Chhagan pita Rama 241/1/11 1 1.2140 0.1681
34) Chamariya pita Salam 241/2 1 0.0650 0.005
35) Nathu pita Latu 246/9 1 0.7890 0.1410
36) Kalu pita Latu 246/10 1 0.3440 0.3435
37 Balya pita Dhansingh 246/13 1 0.4450 0.0719
38) Somla pita Dhansingh 246/14 1 0.3240 0.0689
Ramesh, Munna, Kali,
39) Rani, Raija, Jhinglibai, 246/15 1 0.3240 0.0670
Baija, Sayari pita Idla
40) Nathu pita Latu 246/19 | 0.2430 0.0425
41) Harsingh pita Latu 246/17 1 0.2430 0.1723
42) Kalu pita Latu 246/16 | 0.3650 0.0156
43) Harsingh pita Latu 246/25 1 0.0810 0.0677
44) Kalu pita Latu 246/23 | 0.2020 0.2019
45) Somla pita Dhansingh 246/21 1 0.2430 0.0014
Ramesh, Munna, Kali,
46) Rani, Raija, Jhinglibai, 246/24 | 0.2630 0.0791
Baija, Sayari pita Idla
47) Nathu pita Latu 246/22 | 0.1010 0.1007
48) Harsingh pita Latu 246/20 1 0.2830 0.1034
49) Mansharam pita Vesta 203/6 1 0.3340 0.0201
50) Gyansingh pita Vesta 201/5 1 0.5340 0.0085
Sardar, Radhabai pita
Gyansingh, Santubai
51) bewa Gyansingh, 225/25 1 0.7080 0.0059
Bhuribai bewa
Gyansingh
46.054 7.1613
Total 51 (Ha.) (Ha.)
Shambhu pita Pema
1) Gendabai bewa Pema 24/1 1 0.6070 0.1420
Syana Naharsingh
Sadya Ganesh, Pita
2) Jhabarsingh Suklibai 23 ! 2.1040 0.6692
bewa Jhabarsingh
Sakharam Shyam Rahul
3) Ram pita Prabhu 2/1/2 1 2.5000 0.6861
4) Madu pita Sekadya 71 1 0.0950 0.0398
Sukhibai bewa Sitaram
Vikram Chhogalal
5) Kailash Santosh 20/1 1 0.1000 0.0018
Gomtibai Kamlabai
. Lalibai pita Sitaram
2025-26 Nanded Rajpur Sukhlaal Pratap Sachin
pita Amarsingh Malibai
bewa Amarsingh
Sundaribai bewa
Billorsingh Kamal
Deepak Arjun pita
Billorsingh Gorabai
6) bewa Bilman Jalal ? ! 0.0320 0.0320
Janaksingh Rajaram
Davalsingh Arjun pita
Bilman Mansharam
Pandu pita
Sitaramkalabai bewa
Sitaram Savitribai bewa
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7)

8)

Chiman Akash, Vikas
pita Chiman Kirparam,
Kishwarsingh
Sadusingh
Chandarsingh,
A.Pa.Ka.Ma. Kesaribai
bewa Chandarsingh
Anita Sangeeta Kavita,
Savita pita Mensingh
Vijay, Ajay pita
Mensingh Raju bewa
Mensingh Shyany Sadu
Naharsingh Ganesh pita
Jhabarsingh Hiralal
Laxman Ghanshyam
Sayba pita Ratansingh
Nani bewa Ratansingh
Ramesh Bhaggu
Kailash pita Antarsingh
Sheru Darasingh pita
Babusingh Bondaribai
bewa Babusingh Jiyalal
pita Mayaram A.Pa.Ka.
Ma. Ramkuvar bewa
Mayaram Jhatarsingh
Anwarsingh

Lalsingh pita Bisan
Sukhibai bewa Sitaram
Vikram Chhogalal
Kailash Santosh
Gomtibai, Kamlabai
Lalibai pita Sitaram

11

2.2740

0.4432

Lalsingh pita Bisan
Surajbai Gitabai
Malsingh Pikubai
Santubai pita Bisan
Somalibai bewa Bisan

13/1

3.6180

1.0166

Total

11.3300
(Ha.)

3.0307
(Ha.)

1)

2)

3)

4)

5)

6)

2025-26

Salikalan

Rajpur

Gokhariya Pita Rustam
aur Sakaram Pita
Rustam, Jagannath Pita
Rustam, Hagariya Pita
Rustam, Mutariya Pita
Rustam

365

0.2830

0.2148

Narsingh Pita Ramdas

366/1

0.5750

0.0595

Sigdar Pita Punya and
Nahalibai Bewa Punya

353/1

0.3440

Magalya Pita Punya

353/2

0.9500

Sigdar Pita Punya and
Nahali Bai Bewa Punya

353/3

0.3640

1.3347

Darasingh Pita Rajla
urf Rajaram and
Nansingh Pita Rajla urf
Rajaram, Ranjeet Pita
Rajla urf Rajaram,
Rekha Pita Rajla urf
Rajaram, Pinki Pita

354/1

0.4660

0.4651
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7)

8)

9)

10)

11)

12)

13)

Rajla urf Rajaram,
Runabai Bewa Rajla urf
Rajaram, Bati Bai
Bewa Khemla, Dharm
Pita Khemla,
Paramsingh Pita
Khemla, Karamsingh
Pita Khemla, Manish
Pita Bhairam

Sakubai Bewa
Naharsingh and Jagdish
Pita Naharsingh

352/1

0.6070

Virendra Pita
Bhavsingh, Mahendra
Pita Bhavsingh,
Durgabai Pita
Bhavsingh

352/2

0.8090

0.8106

Anitabai Pita
Bhavsingh, Bhavsingh
Pita Narsingh,
Rajkuwar Bai Pati
Bhachara Pita Rolji,
Mangilal Pita Manya,
Permani Pita Manya,
Sikaram Pita Manya,
Viklibai Bewa Manya,
Harsingh Pita Motya

337/6

1.4730

0.3568

Suman Pati Kishan

308/1/3/2

2.4280

0.7517

Shubham Pita Deepak,
Shaurabh Pita Deepak,
Akansha Bewa Deepak,
Premlata Pita
Bhanwarlal, Kavita Pita
Bhanwarlal, Babita Pita
Bhanwarlal, Ashokbai
Bewa Kirankumar,
Govind Pita
Kirankumar, Mahesh
Pita Kirankumar, Lalu
Pita Kirankumar,
Shobabai Pita
Kirankumar

308/1/3/1

2.7510

0.3903

Gajendra Pita Jagdish,
Rajendra Pita Jagdish,
Sundarlal Pita Jagdish,
Manoj Pita Jagdish,
Prakash Pita Jagdish

308/1/2

1.9670

0.4687

Hiralal Pita Ratansingh,
Laxman Pita
Ratansingh,
Ghanshyam Pita
Ratansingh, Sayba Pita
Ratansingh, Chainsingh
Pita Ratansingh,
Nanibai Bewa
Ratansingh, Magatya
Khanya, Pemalsingh,
Shambusingh Pita

309

0.4860

0.0848
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14)

Pemalsingh, Gendabai
Bewa Pemalsingh,
Ramesh Pita
Antarsingh, Bhagu Pita
Antarsingh, Kailash
Pita Antarsingh, Seru
Pita Babusingh,
Darasingh Pita
Babusingh, Bondaribai
Bewa Babusingh,
Jiyalal Pita Mayaram,
Ramkuwar Bewa
Mayaram, Jhatarsingh
Pita Chandarsingh,
Anwarsingh Pita
Chandarsingh,
Kirparam Pita
Chandarsingh,
Kishwarsingh Pita
Chandarsingh,
Sadusingh Pita
Chandarsingh, Kelribai
Bewa Chandarsingh,
Shyana Pita
Jhabarsingh, Sada Pita
Jhabarsingh,
Naharsingh Pita
Jhabarsingh, Ganesh
Pita Jhabarsingh,
Sikhabai Bewa
Jhabarsingh, Gyarsi Bai
Pita Jhabarsingh,
Kamal Pita Billorsingh,
Arjun Pita Billorsingh,
Deepak Pita
Billorsingh, Sundaribai
Bewa Billorsingh,
Mansharam Pita
Sitaram, Pandu Pita
Sitaram, Kalabai Bewa
Sitaram, Akash Pita
Chiman, Vikas Pita
Chiman, Savitri Bewa
Chiman, Jalal Pita
Bilman, Janaksingh
Pita Bilman, Rajaram
Pita Bilman,
Davalsingh Pita
Bilman, Arjun Pita
Bilman, Gorabai Bewa
Bilman, Khushyal Pita
Shobharam, Pratap Pita
Amarsingh, Suklal Pita
Amarsingh, Sachin Pita
Amarsingh, Malibai
Bewa Amarsingh

Sawan Pita Jagdish and
Sumitra Pita Jagdish,

308/1/1

2.0440

0.0871
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Land
Holding
Method

Total
area as
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(Ha.)

Area to be
purchased/
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(Ha.)

15)

16)

17)

18)

19)

20)

21)

22)

23)

24)

Nidhi Pita Jagdish,
Chandni Pita Jagdish,
Nandini Pita Jagdish,
Arunabai Pita
Summilaal, Rampyari
Bai Bewa Summilaal,
Narmadi Pita
Summilaal, Ushabai
Pita Summilaal,
Yashoda Pita
Summilaal

Vajla Pita Lalsingh and
others Gulsya Pita
Lalsingh

310

0.4940

0.3085

Versingh Pita Ramlal

311/16

0.417

0.0168

Bhimsingh Pita Bhikla

305/5

1.2060

0.6878

Thebda Pita Bhikla

305/4

1.2060

0.3131

Titariya Pita Nana,
Tirangilal Pita Nana,
Ganibai Pita Nana

305/1

2.242

0.4319

Kaari Pita Dagdu, Siroti
Pita Dagdu, Saysingh
Pita Dagdu, Temsya
Pita Dagdu, Dumsya
Pita Dagdu, Paanya Pita
Dagdu, Gulabsingh Pita
Jogi, Chatarsingh Pita
Jogi, Manja Pita
Ghusawada, Gopal Pita
Ghusawada

300

2.874

1.9970

Vanshilal Pita Motilal,
Madanlal Pita Motilal,
Chhaganlal Pita Motilal

301

9.5300

0.3836

Vanshilal Pita Motilal,
Madanlal Pita Motilal,
Chhaganlal Pita Motilal

297

0.3520

0.0131

Gopal Pita Ghusawada,
Kaari Pita Dagdu, Siroti
Pita Dagdu, Saysingh
Pita Dagdu, Temsya
Pita Dagdu, Dumsya
Pita Dagdu, Paanya Pita
Dagdu, Gulabsingh Pita
Jogi, Chatarsingh Pita
Jogi, Manja Pita
Ghusawada

299/1

2.1050

0.1769

Gopal Pita Ghusawada
and Moja Pita
Ghusawada

295

1.7810

0.4199

Total

24

37.7540
(Ha.)

9.7727
(Ha.)

1)

2025-26

Julwaniya

Rajpur

SalamBhav Singh,
Nan Singh Jalam,
Dev Singh Bhura pita
Bhangda, Ganpat
Khuman Singh,
Sohan pita Rai Singh,

218/3,
218/4

6.6760

2.2312
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Name of
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as per Khasra

Khasra
Number/
Survey
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Land
Holding
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area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

2)

3)

4)

5)

6)

7)

Mangli bewa Rai
Singh, Jati Bhil

Devi Singh pita
Bhangda, Dayaram pita
Salam Banu Bai bewa
Salam Pannalal

Pappu pita Narayan
Methli Bai bewa
Narayan Nand Ram
Mal Singh pita Bhav
Singh Babulal Rai
Singh pita Nan Singh
Lakshman Arjun

Pyar Singh pita Jalam
Natthu Bishan Rajaram
pita Bhura

Mani Bai bewa Bhura
Anar Singh Jagdish
Mahesh pita Kishan
Ganesh Santosh

Asha Ram pita Kishan
Patli Bai, Patli Bai
bewa Kishan

Ganpat, Khuman Singh,
Sohan pita Rai Singh,
Mangli bewa Rai Singh

Shriram Pita Anarsingh

218/5/1

1.1730

Kasturibai Pati Shriram

218/5/2

1.0120

Ludhra pita Undla
Roop Singh pita
Bholya, Badri pita
Bhura

218/8

0.5260

Salam Bhav Singh

Nan Singh Jalam

Dev Singh Bhura pita
Bhangda Ganpat
Khuman Singh

Sohan pita Rai Singh
Mangli bewa Rai Singh

19

0.4500

0.0611

Rukmanibai pita Amar
Singh

18/1

1.7640

0.4929

Ganpat Khuman Singh,
Sohan pita Rai Singh,
Mangli bewa Rai
Singh, Devi Singh pita
Bhangda, Dayaram pita
Salam

Banu Bai bewa Salam
Pannalal Pappu pita
Narayan, Methli Bai
bewa Narayan, Nand
Ram, Mal Singh pita
Bhav Singh Babulal,
Rai Singh pita Nan
Singh, Lakshman
Arjun Pyar Singh pita
Jalam, Natthu

Bishan Rajaram pita

14

0.6560

0.0987
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LAC No.

Name of
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Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

8)

9)

10)

11)

12)

13)

14)

15)

16)

17)

18)

19)

20)

21)

22)

23)

24)

Bhura, Mani Bai bewa
Bhura, Anar Singh,
Jagdish

Mahesh pita Kishan,
Ganesh Santosh

Asha Ram pita Kishan
Patli Bai Patli Bai bewa
Kishan

Mansharam Pita Bholu,
Bala Pita Mangilal

15/4

0.4020

0.2496

Pratibha, Anamika,
Sunita, Pritimam (Pita
Ramkrishna)

16/3

1.9350

0.1207

Amarsingh Pita
Ranchhod

15/5

0.4050

0.3303

Alok pita Omprakash
Durga Bai bewa Ompra
kash Minakshi pita Sure
sh Maya Bai bewa Sures
h Neha pita Omprakash
Ruchita pita Omprakash
Vimlesh pita Shankar L
al Lachhiya pita Vinod

16/1

2.4280

0.1615

Rameshwar Bamaniya
pita Ramesh

24/1

0.4050

0.0255

Omkar Bamaniya pita
Ramesh

24/2

0.1900

0.1744

Santosh Bamaniya pita
Ramesh

24/3

0.4050

0.2586

Jagdish pita Sonar

25/2

0.1210

0.1180

Jagdish pita Sonar

26/4

0.5460

0.1337

Antim pita Pidiya
Janubai bewa Pidiya

26/12

0.9500

0.0001

Gangaram Kailash
Ramesh Suresh pita
Latu Bhangdi pita Jatu
Antim pita Pidiya

Na Ba Ga Janubai va
Janubai bewa Pidiya
Chhamiya pita
Sekadiya

26/14

0.4650

0.0709

Duda pita Bhangda

26/13

1.0280

0.4672

Gangaram pita Eeda,
Kamal pita Eeda

26/3

1.3880

0.6775

Patlya pita Jamsingh
Sunil pita Jamsingh

26/1/2

1.2420

0.4969

Anilkumar pita
Lakshminarayan
Sorab pita Ratanlal
Paritosh pita
Omprakash

26/2

1.6190

0.5659

Babulal pita Nandalal

34/1

0.4940

0.0836

Bhuru pita Ramsingh
Chenu pita Ramsingh
Kalabai bewa

Ramsingh Nehru pita
Ramsingh Monu pita

28/7

0.5830

0.1052
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Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Ramsingh
Ahilyabai bewa
Bhuvansingh
Suman pati Sitaram
Pushpa pita
Bhuvansingh Sunita
25) pita Bhuvansingh 29 1 8.6480 1.2818
Sangeeta pita
Bhuvansingh
Praveen pita
Bhuvansingh
Madhu Radhya Mahesh
26) pita Pichhu 82/2 1 3.1970 0.1832
Rangubai bewa Pichhu
27) Girjabai pati 82/4/2 1 0.8900 0.3021
Rameshwar
Satish Rakesh pita
Prakash Ashabai pita
28) Prakash Pushpabai 84/2 1 0.7160 0.0601
bewa Prakash
29) Suresh pita Daulatram 84/1 1 0.7610 0.3735
Nitin pita Dinesh,
30) Jitendra pita Dinesh 84/3/1 1 0.6760 0.2509
31) Lokesh pita Ramesh 90/1 1 0.7160 0.3963
Poonam pita
32) Shobharam 90/2 1 1.0600 0.4649
33) Kﬁraba‘ Jaiswal pati 89 1 37550 | 0.4697
34) Amit pita Anil 100/3 1 0.3640 0.0675
Nishabai Indishabai
35) Ashabai pita Amritlal 101 1 1.7770 0.4975
Anusaya bewa Amritlal
36) Kalu pita Roopsingh 114/2/1/2 1 0.6070
37) Mayaram pita Kishan 114/2/8 1 0.8500
38 Mayadevi pati 114/2/9 1 0.0890 L
) Prakashchand )
Shivkorbai bewa
39) Babulal, Dilip pita 115/2 1 0.0970 0.0288
Babulal
40) Sushilabai pati Hiralal 11373 1 2.5450 0.0512
Lakshmibai pita
41) Rukhdiya 113/2 1 1.2100 0.5399
Poonamchand Suresh
42) pita Mangat 119/1 1 1.8700 0.3875
Shivkor bewa Mangat
Sharad Sahu pita
Jayprakash Manisha
43) Sahu pita Jayprakash 119/2 1 0.0330 0.0045
Leelabai Sahu bewa
Jayprakash
Poonamchand Suresh
44) pita Mangat Shivkor 12072 1 0.0650 0.0502
bewa Mangat
45) Jayprakash pita 120/6 1 2.1360 0.6277
Satyanarayan
46) Purushottam Sahupita |, 1 2.1730 0.4851

Satyanarayan
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S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
ens Number | (Ha.) (Ha.)
47) Sitaram Sahu pita 120/4 1 2.1730 0.4645
Satyanarayan
48) Ashokkumar pita 122/3 1 0.1620 0.0789
Satyanarayan
49) Ashokkumar pita 120/3 1 2.0070 0.4018
Satyanarayan
50) Kalibi pati Taslim 122/2 1 0.1500 0.1449
51) Kalibi pati Taslim 121 1 1.3330 0.3839
52) Kalibi pati Taslim 123/2 1 2.1920 0.4454
53) Balibai bewa Malu 123/1 1 3.6740 0.7616
54) Ashalata bewa Ramesh 126/2 1 3.5020 0.8906
55) Shivshankar pita 126/1/1 1 0.8830 0.0956
Kanhaiyalal
Sharadchand pita
56) Rameshchand Sahu 126/4 1 1.8210 0.6997
Jhanachand Sahu pita
57) Rameshchand Sahu 126/5 1 1.8210 0.9941
80.8160 20.2177
Total 57 (Ha.) (Ha.)
Anar Singh pita Ralya
Panu, Jam Singh pita
1) Ralya, Panu pita Ralya, 52 1 3.1040 0.4979
Dagadiya pita Ralya
Panu
Mahesh pita Mayaram
2) jati Bhilala ni gram 40/1/2 - 1.8123 0.4798
1 . bhumi swami
3) | 2025-26 | Devla | Rajpur ["p, 4ar pita Rukhdiya 40/8 1 0.1210 0.0946
4) Rukhdiya pita Patlya 40/9 1 0.4050 0.2874
5) Sanjay pita Ashok Sahu 58/2/1 1 0.0324 0.0323
6) Sanjay pita Ashok Sahu | 58/2/2/1 1 0.2916 0.2503
7 Sanjay pita Ashok Sahu | 58/2/2/2 1 0.4040 0.3362
8) Nurkha pita Ismail 58/4 1 0.6850 0.0267
Khan
9 PeerKha pita Ismail 58/5 1 0.6750 0.6749
7.5303 2.6801
Total 9 (Ha.) (Ha.)
Kamal Arjun Deepak
1) pita Bilor Singh 208/1 - 2.2660 0.0002
Dashariya pita Ditya
Madibai bewa Ditya
2) Shantilal Gyan Singh 210/1/2 1 0.2430 0.2079
pita Mithya
Jamna Bai pita Mithya
Dashariya pita Ditya
Madibai bewa Ditya
3) 2025-26 Matmur Rajpur S.hantll.al Gyan Singh 210/1/1 1 2.2660 0.6724
pita Mithya
Jamna Bai pita Mithya
4) Guman Singh pita Dal |4 1 1.3720 0.0163
Singh
5) Palar Singh pita Dal 210/2/3 1 0.7080 0.1141
Singh
6) Limjya pita Dal Singh 210/2/2 1 0.7080 0.2138
7) Ganga Ram pita Dal 210/2/1 I 0.7080 | 0.4839
Singh
8) Pyar Singh pita Kal 211 1 3.2370 0.1703
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purchased/
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(Ha.)

9)

10)

11)

12)

13)

14)

15)

16)

17)

Singh

Mangilal pita Kal Singh
Nan Bai bewa Kal
Singh

Anwar Singh pita Kal
Singh

Gyar Singh pita Kal
Singh

Gulab Singh pita Kal
Singh

Kadar Singh pita Kal
Singh

Gadar Singh pita Kal
Singh

Kesariya pita Jam
Singh

200/1/5

2.0270

0.0783

Tersingh pita Jam
Singh

200/1/6

0.2100

0.0865

Tersingh pita Jam
Singh

200/1/8

0.5580

0.2870

Kesariya pita Jam
Singh

200/1/9

0.4340

0.1422

Khurshid Bi bewa
Taher Ali

Shahista pita Liaqat Ali
Tosif Ali pita Liaqat
Ali

Sagufata Ali pita Liaqat
Ali

Sabana pita Liaqat Ali
Kaniz Bi bewa Liaqat
Ali

Tabassum Ali pita
Liaqat Ali

Zuber Ali pita Liaqat
Ali

187/4

1.3760

0.1429

Wahid Ali Sokat Ali
pita Liaqat Ali pita
Mustak Ali

Rafiq Ali

Habib Ali

Nasir Ali pita Samsher
Ali

Rasida Bi bewa
Samsher Ali
Mehmuda pita Samsher
Ali

196/2

0.5060

0.1380

Anwar Ali pita Wazir
Ali

187/1/2

0.3840

0.2611

Anwar Ali pita Wazir
Ali

187/2

0.6870

0.5615

Rukhsana pita Wahab
Ali

Sameer Ali pita Hifazat
Ali

Joef Ali pita Hifazat Ali
Sardar Bi bewa Wahab
Ali

187/3

1.4400

0.3413
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18)

19)

20)

21)

22)

23)

24)

25)

26)

27)

28)

29)

30)

31)

32)

33)

34)

35)

36)

37)

Farida pita Wahab Ali
Sohel Ali pita Sabir Ali
Nizam Ali pita Wahab
Ali

Taqdir Ali pita Sabir
Ali

Ishrat Jaha bewa
Hifazat Ali

Sabra Bi bewa Sabir
Ali

Shahzad Ali pita Sabir
Ali

Zulekha pita Wahab Ali

Tarun pita Mahesh

187/7

1.0280

0.1993

Anwar Ali pita Wazir
Ali

188/1

0.1170

0.0414

Limjya pita Dal Singh

188/2

1.1870

0.0134

Guman Singh pita Dal
Singh

175/3/2

0.3010

0.0631

Palar Singh pita Dal
Singh

175/3/1

0.3100

0.1103

Dhan Singh pita Ram
Singh

186/3

0.1420

0.0850

Mangilal pita Kal Singh

175/2

0.4700

0.2253

Chhagan pita Richdiya

175/1

0.2310

0.2277

Subhan pita Bal Singh

176/1

0.6480

0.0259

Kashiram pita Juwan
Singh

Munni pita Juwan
Singh

185/3/1

0.0810

0.0452

Subhan pita Bal Singh

185/8

0.2780

0.1182

Salu Bai patni Madhu

185/5

0.6720

0.3386

Pyar Singh pita Har
SinghHema Tetia pita
Har Singh

Hatri Bai bewa Har
Singh

179/2

0.0610

0.0590

Bishan pita Gulab
Kishan pita Gulab
Sakri Bai bewa Gulab
Suklal pita Gulab

157/2

1.2380

0.1973

Bharat Singh pita Phul
Singh

158/5

0.5060

0.1387

Gopal pita Radhu
Govind pita Radhu
Sanju urf Shubham pita
Radhu

Rangli Bai bewa Radhu

158/7

0.0930

0.0445

Shankar pita Lal Singh

158/9

0.0730

0.0337

Madhu pita Wal Singh

158/10

0.0480

0.0045

Madhu pita Wal Singh

158/4

0.4660

0.0055

Juni Bai bewa Kan
Singh

Raymal pita Kansingh
Shobhabai pita
Kansingh

Gorelal pita Kansingh

158/3

0.2630

0.0741
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LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Sunil pita Kansingh
38) Dhansingh pita 158/6 I 0.1210 | 0.0338
Ramsingh
39) Munsingh pita 15872 I 04050 | 0.1074
Ramsingh
Nanabai bewa Bhusiya
40) Kamlibai bewa Bhusiya 159/1 1 0.3040 0.1599
Bharatsingh pita
41) Phulsingh 160/1/2 | 0.4450
Hajariya pita
42) Bhimsingh 160/2 | 0.3840
Ratansingh pita Dhulya
43) Somla pita Dhulya 160/3 1 0.1210
Lachhi pita Dhulya
44) Subhan pita Balsingh 160/4 1 0.2830
- - 1.3048
Kashiram pita
45) Juwansingh 160/5/1 1 0.1000
Munni pita Juwansingh
Suresh pita Gan Singh
46) Bharat pita Gan Singh 160/5/2 1 0.1430
Hiralal pita Gan Singh
47) Hajariya pita Bhim 160/6 1 0.5180
Singh
48) Bhavesh pita Mahesh 187/1/3 1 0.8750 0.0002
49) i{ﬁ‘“ Ali pita Hafeez 187/5/1 1 0.1030 0.0001
31.1450 7.5746
Total 49 (Ha.) (Ha.)
Shantilal pita
1) Ramchand 38 1 5.4430 2.1119
2) Hamir pita Hakla aur 35/7 1 1.9630 0.2137
anya 4
3) Gulabiya pita Harsing 353/?/28) 1 3.8360 0.7074
4) Khema pita Hakla 34 1 0.8420 0.5821
5) Kana pita Menda aur 16/1/3 1 07210 | 04326
anya 2
6) Magilal pita Jeeva 15/2/5/3 1 1.1380 0.1050
7 Uttam pita Roopaji 15/5 1 1.0880 0.3515
) 2025-26 Nihali Rajpur | Omprakash pita 15/3 1 1.8940 0.5752
Ranchhod
9) Pratap pita Kashiram 15/4/3 1 18140 | 0.4536
aur anya 3
10) Ghisi Lal pita Bholu 15/1/3 1 1.1000 | 0.2929
aur anya 2
1) Mulibai bewa Devaaur |, I 10520 | 0.0001
anya 5
12) Mulchand pita Deva 12/4 1 1.2900 0.4237
aur anya 5
13) Kailash pita Badrilal 12/8 1 0.4250 0.0020
aur anya |
22.6060 6.2517
Total 13 (Ha.) (Ha.)
1) Kishanlal Pita Balaji 72/2 1 7.2150 0.6091
2) 2025-26 K}iffloson Rajpur ;{etha_u Ellin\:,ihajl = 75/5 1 2.1040 0.9961
3) & Amesh t1ia Viannala, 73/1 1 6.7220 0.3809

Chandrakala Bewa
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Mannalal
4) Bekaji Pita Chhotaji 105 1 2.5330 0.6725
5) Badrilal Pita Keshaji 103/1 1 1.8620 0.0543
Khemaji, Punaji, Viraji
6) Palchand Pita Meghaji 104 ! 3.0760 0.4313
Omprakash Pita
7 Ranchhod 101/6 1 1.7200 0.6480
8) Chandrakala Pati 73/2 1 0.5020 0.0824
Mannalal
9) Shyam Pita Kanaji 73/3 1 1.1130 0.1371
10) Jethaji Pita Keshaji 75/6 1 1.2380 0.3281
11) Jagdish Pita Kesaji 7517 1 2.1040 0.3989
12) Uttam Pita Rupaji 101/5 1 1.8620 0.0543
13) Pannalal Pita Jethaji 74 1 0.4450 0.2375
32.496 5.0305
Total 13 (Ha.) (Ha.)
Hiralal pita Shankar jati
1) Bhilala ni gram bhumi 65/3 1 0.2020 0.0390
swami
Mahesh pita Mayaram
2) jati Bhilala ni gram 64 1 1.6230 0.3767
bhumi swami
Hiralal pita Shankar jati
3) Bhilala ni gram bhumi 77/3 1 0.9300 0.0060
swami
Anil pita Undariya urf
4) Amarsingh jati Bhilala 78/1 1 0.9190 0.5462
ni gram bhumi swami
Gangaram pita
5) Mangilal jati Bhilala ni 78/6/1 1 0.2250 0.2249
gram bhumi swami
Ajay pita Komalsingh,
Kalabai Bewa
6) Komalsingh Jati Bhilala 78/7 ! 0.7470 0.2481
ni gram bhumi swami
Ramkor pita Gopal,
2025-26 Khajuri Rajpur | Ganesh nabalig Pita
Ramlal Sanrakshak
Maa Rupabai Bewa
Ramlal, Samotibai Pita
Gopal mangubai pita
Gopal, Sima pita
Ramlal, Rupabai bewa
ramlal, Mayaram Pita
7) Gopal, Swati Pita 98 1 0.1620 0.0525
Ramlal, Babli nabalig
Pita Ramlal sanrakshak
maa Rupabai Bewa
Ramlal, Dilip Pita Balu,
Lakhan Pita Balu,
Sajanbai Bewa Balu jati
Bhilala ni gram bhumi
swami
Anil pita Amarsingh
8) jati Bhilala ni gram 79/4 1 0.0890 0.0092
bhumi swami
9 Anil pita Amarsingh 80 1 0.2630 0.0124
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LAC No.

Name of
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of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

10)

11)

12)

13)

14)

15)

16)

17)

jati Bhilala ni gram
bhumi swami

Hari pita Dalya jati
Bhilala ni gram bhumi
swami

8172

0.3360

0.0529

Magya pita Bala, Gajraj
pita Bala, Rukhdibai
bewa Bala jati Bhilala
ni gram bhumi swami

97/5

0.1090

0.0595

Asharam pita Gulal,
Dayaram pita Gulal,
Mirabai pita Gulal,
Gajrabai Pita Gulal, jati
Bhilala ni gram bhumi
swami

97/4

0.1380

0.1321

Samotibai bewa
Sitaram, Gendabai
bewa Sitaram, jati
Bhilala ni gram bhumi
swami

81/1

0.2710

0.0270

Mansharam pita
Kashiram, Ramu Pita
Kashiram Kesharbai
Bewa Sunil, Anurag
Nabalig Pita Sunil
Sanrakshak Maa
Kesharbai Bewa Sunil,
Shashank Nabalig Pita
Sunil Sanrakshak Maa
Kesharbai Bewa Sunil,
jati Bhilala ni gram
bhumi swami

82/1

0.6920

0.0061

Sakaribai bewa
Amarsingh, Rajendra
pita Amarsingh, Jiyalal
Pita Prakash Pita
Amarsingh, Sujit Pita
Amarsingh, jati Bhilala
ni gram bhumi swami

97/3

0.2750

0.2503

Kevabai bewa Mukund,
Madiya Pita Mukund,
Gulabbai Pita Mukund,
Mangubai Pita
Mukund, Laxmibai Pita
Mukund, NanniBai Pita
Mukund, Gashodabai
Pita Mukund, Ashok
Nabalig Pita Mahendre
Sanrakshak Navsibai
Bewa Mahendre,
Navsibai Bewa
Mahendre jati Bhilala
ni gram bhumi swami

96

0.6960

0.4747

Asharam pita Gulal,
Dayaram pita Gulal,
Mirabai pita Gulal,
Gajrabai Pita Gulal jati
Bhilala ni gram bhumi

97/2

0.1660

0.0182
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Land
Holding
Method
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area as
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(Ha.)

Area to be
purchased/
Acquired
(Ha.)

18)

19)

20)

21)

22)

23)

24)

25)

swami

Gangaram pita
Mangilal jati Bhilala ni
gram bhumi swami

95/1

0.6280

0.3554

Sakharam pita Dariyav,
Ravaram pita Dariyav,
Shobaram pita Dariyav,
Kusum Pita Chhagan,
Ramkuvar Pita
Chhagan, Janki Pita
Chhagan, Incha Pita
Chhagan, Sunita Pita
Chhagan, Anita Pita
Chhagan, Bhuri Pita
Chhagan, Sima Pita
Chhagan, Kesharbai
Bewa Chhagan,
Jagdesh Pita Narsingh,
Madhu Pita Rukhdiya,
Manisha Pita Latu,
Kusumbai Bewa
Ishram, Babu Pita
Punja, Fatu, Ahiliya,
jati Bhilala ni gram
bhumi swami

95/2

1.2390

0.0006

Jagdish pita Narsingh
jati Bhilala ni gram
bhumi swami

94/3

0.3080

0.2129

Anilkumar pita
Ramratan, Harishkumar
pita Ramratan,
Rajandra pita
Ramratan, Sumanbai
Bewa Ramratan, jati
Dashora ni gram bhumi
swami

91

5.9080

0.5221

Mahendrakumar pita
Lunakaran,
Rajendrakumar pita
Lunakaran, jati Sirvi ni
gram bhumi swami

94/2

1.6190

0.4526

Rajendra pita
Santoshkumar jati
Brahman ni gram
bhumi swami

94/1

3.6420

0.7260

Rajendrakumar pita
Santoshkumar jati
Brahman ni gram
bhumi swami

93

0.1580

0.0235

Kashiram pita
Gulichand,
Rajendrakumar pita
Gulichand, Murlidhar
Pita Gulichand, Pawan
Pita Anokhilal, Chaya
Pita Anokhilal, Shilabai
Bewa Anokhilal, jati

111

1.1980

0.2677
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(Ha.)

Area to be
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(Ha.)

26)

27)

28)

29)

30)

31)

32)

Teli ni gram bhumi
swami

Kashiram pita
Gulichand,
Rajendrakumar pita
Gulichand, Murlidhar
Pita Gulichand, Pawan
Pita Anokhilal, Chaya
Pita Anokhilal, Shilabai
Bewa Anokhilal, jati
Teli ni gram bhumi
swami

112/1

0.8260

0.3173

Kashiram pita
Gulichand,
Rajendrakumar pita
Gulichand, Murlidhar
Pita Gulichand, Pawan
Pita Anokhilal, Chaya
Pita Anokhilal, Shilabai
Bewa Anokahilal, jati
Teli ni gram bhumi
swami

115/1

4.9980

0.1618

Chhogalal pita Shivlal
jati Teli ni gram bhumi
swami

115/3

1.5340

0.2707

Kailash pita Mangilal,
Pandri pita Mangilal,
Madan pita Mangilal,
Ahiliyabai Bewa
Mangilal, jati Teli ni
gram bhumi swami

115/2

1.5460

0.2300

Gangaram pita Sadiya,
Rewaram pita Sadiya,
Kamalsingh pita
Dayaram,

Ramesh pita Dayaram,
Jitendra pita Dayaram,
Gulab pita Mansharam,
Atmaram pita
Mansharam,

Kusum pita
Mansharam,

Suman pita
Mansharam,

Shyama pita
Mansharam,

Nanibai bewa Kailash,
Sadhna pita Kailash,
Sushma pita Kailash,
Rajesh pita Kailash,
Sunita pita Dayaram,
Rahul pita Kailash

jati Bhilala ni gram
bhoomi swami

118/3

1.7610

0.1562

Harchand pita Kalya
jati Bhilala ni gram
bhoomi swam

118/2

1.0850

0.4266

Chandu pita Bhagu,

119/1

0.3640

0.0090
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LAC No.

Name of
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of
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Name of land owner
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Khasra
Number/
Survey
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Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

33)

34)

35)

36)

37)

38)

39)

40)

41)

Jasma bewa Bhagu, jati
Bhilala ni gram bhoomi
swami

Sitaram pita Kalya jati
Bhilala ni gram bhoomi
swami

26/2/1

0.5220

0.2528

Bherulal pita Bhagwan
jati Sirvi ni gram
bhoomi swami

120/4

2.4160

0.0021

Revabai pati Ramesh
jati Sirvi ni gram
bhoomi swami

120/3

1.3430

0.6818

Pavankumar pita Gokul
Prashad jati Agrawal ni
gram bhoomi swami

120/7

0.4680

0.0624

Mirabai bewa Bhagwan
jati Sirvi ni gram
bhoomi swami

120/1

0.6880

0.0372

Pavankumar pita Gokul
Prashad jati Agrawal ni
gram bhoomi swami

120/6

0.1210

0.1203

Pavankumar pita Gokul
Prashad jati Agrawal ni
gram bhoomi swami

120/2

3.0390

0.0031

Pavankumar pita Gokul
Prashad jati Agrawal ni
gram bhoomi swami

120/5

0.4050

0.0210

Chhatarsingh nabalig
pita Popat, Chaitaram
nabalig pita Popat,
Laxmibai bewa Popat
jati Bhilala ni gram
bhoomi swami.

437/5

0.6560

0.2971

Total

41

44.315
(Ha.)

8.1460
(Ha.)

1)

2)

3)

4)

5)

6)

7)

8)

9)

2025-26

Relva
Bujurg

Rajpur

Tikamchandra pita
Khemaji

35/2

1.2910

0.1827

Rupaji pita Balaji

35/4

1.3550

0.2710

Mnaji pita Balaji

35/1

1.3550

0.3544

Mulaji pita Bilaji

17/1/2

0.4050

0.1361

Sadashiv pita Rukhdiya

18

— | = [ — | —

1.2110

0.4380

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal;
Devkor bewa Babulal

4/1

0.1210

Archana pita Kailash,
Neeta pita Kailash,
Rajni pita Kailash,
Kavita pita Kailash,
Krushna pita Kailash,
Sandhya pita Kailash
aur Shanti pita Kailash

4/2/2

0.4050

0.3391

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal,
Devkor bewa Babulal

5/1

0.3910

0.0055

Bhayulal pita Bishan

3/4

0.7690

0.4376
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LAC No.

Name of
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Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

10)

11)

12)

13)

14)

15)

16)

17)

18)

19)

20)

21)

22)

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal,
Devkor bewa Babulal

3/5

0.3640

0.0059

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal,
Devkor bewa Babulal

6/6

0.4800

Deepak pita Rajaram

6/5

0.5020

Laxmibai bewa Kailash
aur Mohit pita Kailash

6/1

0.4800

Rajaram pita Haresingh

6/3

0.0510

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal,
Devkor bewa Babulal

6/4

0.0500

0.4792

Sonal pita Bishan,
Bhayulal pita Bishan,
Manju pita Bishan,
Tulsi pita Bishan,
Pramila pita Bishan,
Anu pita Bishan

7/4

0.4410

0.1470

Sonal pita Bishan,
Bhayulal pita Bishan,
Manju pita Bishan,
Tulsi pita Bishan,
Pramila pita Bishan,
Anu pita Bishan

7/1

0.2030

0.1961

Santrabai bewa
Dayaram, Radhabai
pita Dayaram,
Mangibai pita
Dayaram, Ramkali pita
Dayaram, Rekha pita
Dayaram, Manisha pita
Dayaram, Ramesh pita
Dayaram, Asharam pita
Dayaram, Anil pita
Dayaram, Abhay pita
Sunil, Aditi pita Sunil,
Sandhya bewa Sunil

2/1

0.6660

0.0002

Suman pita Sukiya

7/2

0.2500

0.2378

Mansharam pita
Mehkal

8/1

0.2800

0.0525

Pravin Pita Babulal,
Sachin Pita Babulal,
Rahul pita Babulal,
Devkor bewa Babulal

1/5

0.2120

Nani pita Sadya,
Tarabai bewa
Kashiram; Motilal pita
Kashiram, Laxmi pita
Kashiram

1/2

0.2020

0.2108

Total

22

11.484
(Ha.)

3.4939
(Ha.)

1)

2)

2025-26

Kusmari

Rajpur

Kailash pita Dhannalal

176/2

0.0770

0.0008

Adhikar record ke

176/9

0.1530

0.0572
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LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

3)

8)

9)

10)

11)

12)

13)

14)

15)

16)

17)

18)

19)

20)

21)

22)

anusar

Gomatibai bewa
Pannalal, Gayatribai
putri Pannalal,
Rambkorbai putri
Pannalal, Savitri putri
Pannalal, Ramila putri
Pannalal, Ashok pita
Govind, Jitendra pita
Govind, Satish pita
Govind

176/10

0.1780

0.1581

Ramesh putra Pannalal

176/4

2.5550

0.0172

Kadva pita Nagu

177/5

4.5330

1.6085

Sitaram pita Lonya

183/1

3.193

0.2797

Sitaram pita Lonya

182/3

— | || —

0.769

0.4404

Sonabai bewa Dhulya,
Revaram pita Dhulya,
Jayaram pita Dhulya,
Shobhabai pita Dhulya,
Gayatribai pita Dhulya,
Sangeetabai pita
Dhulya, Savitabai pita
Dhulya

177/4

2.8400

0.0277

Mangilal pita Soma

180/1

0.9560

0.2164

Prakash pita Soma

180/3

0.9560

0.2852

Jitendra pita Soma

180/4

0.9570

0.2842

Nandram pita Babulal

180/2/2

— | = [ — | —

1.5810

0.2141

Radheshyam pita
Babulal

180/2/1

1.5800

0.7035

Pradeep pita
Gopalkrishna

141/4

3.6100

0.8860

Mathuralal pita
Chhogalal

141/1

2.8000

0.5386

Badrilal Kag pita
Genaji

138/6/2

0.1700

Badrilal Kag pita
Genaji

138/6/3

0.4400

Sohan Kag pita Genaji

138/6/5

0.1700

0.4042

Vikash pita Hazarilal,
Vishal pita Hazarilal,
Manjulabai bewa
Hazarilal, Mangilal pita
Chhogalal, Dilip pita
Mathuralal, Santosh
pita Mathuralal, Anil
pita Mathuralal,
Devendra pita
Mathuralal

138/1

11.0640

0.6446

Ranchhod pita Dhulaji

138/5

0.9200

0.5211

Jivaji Kag pita Dhulaji

138/4

0.9250

0.0392

Kishore pita Popat,
Ranjeet pita Popat,
Narsingh pita
Devisingh, Sundarbai
bewa Kolu, Bhagirath
pita Kolu, Bharat pita
Kolu, Soma pita

137/1

2.5890

1.1725
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LAC No.

Name of
the Village

Name
of
Tehsil

Name of land owner
as per Khasra

Khasra
Number/
Survey
Number

Land
Holding
Method

Total
area as
Khasra

(Ha.)

Area to be
purchased/
Acquired
(Ha.)

23)

24)

25)

26)

27)

28)

29)

30)

31)

32)

33)

34)

35)

36)

37)

38)

39)

Rughnath, Badri pita
Rughnath, Ghisya pita
Rughnath, Kesharbai
bewa Rughnath,
Keshav pita Sardar,
Mangu pita Sardar,
Sagar pita Sardar,
Munnibai pita Sardar

Mangilal pita Gayla

137/2/2

1.1990

0.3645

Kishore pita Popat,
Ranjeet pita Popat,
Narsingh pita
Devisingh, Sundarbai
bewa Kolu, Bhagirath
pita Kolu, Bharat pita
Kolu, Soma pita
Rughnath, Badri pita
Rughnath, Ghisya pita
Rughnath, Kesharbai
bewa Rughnath,
Keshav pita Sardar,
Mangu pita Sardar,
Sagar pita Sardar,
Munnibai pita Sardar

137/3

1.2750

0.0625

Kashiram pita
Roopsingh

85/15

0.1740

0.0639

Shyamrao pita
Roopsing

85/16/2

0.1720

0.0946

Omkar pita Thakur

85/6/2

0.3610

0.1199

Dayaram pita Thakur

85/21/2

0.3580

0.1493

Kailash pita Thakur

85/22/2

0.3700

0.1452

Suresh pita Sitaram,
Sanjay pita Sitaram,
Rajkaur bewa Sitaram

85/7/2

0.3380

0.1437

Champalal pita Ditla

85/23

0.3560

0.1278

Radha bewa Mangilal,
Alkabai bewa Satish,
Mohit pita Satish,
Sarika pita Satish

85/24

0.3600

0.1278

Kamal pita Nandya

85/5

1.0520

0.3628

Kishore pita Bala

85/4/2

0.2980

0.0999

Devising pita Bala

85/4/3

0.2980

0.1105

Mayaram pita Bala

85/4/4

— | = | = | —

0.2990

0.1105

Dayaram, Bhagirath,
Kaluram, Kadva,
Dinesh (pita Rajaram),
Kamlabai bewa
Rajaram

85/3/2

0.2800

Dayaram, Bhagirath,
Kaluram, Kadva,
Dinesh (pita Rajaram),
Kamlabai bewa
Rajaram

85/3/3

0.8550

0.3074

Dashrath, Ravindra,
Ganga, Rampyari Purti
Dariyav, Genda putri
Dariyav, Rekhabai

81/5/2

1.9560

0.1400




78

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Name Khasra Land Total Area to be
S. Name of Name of land owner | Number/ . area as | purchased/
LAC No. . of Holding .
N. the Village Tehsil as per Khasra Survey Method Khasra Acquired
Number (Ha.) (Ha.)
Bewa Devisingh, Ankit
pita Devisingh,
Purnima pita Devisingh
Dashrath, Ravindra,
Ganga, Rampyari Purti
Dariyav, Genda putri
40) Dariyav, Rekhabai 81/5/3 | 0.0700
Bewa Devisingh, Ankit
pita Devisingh,
Purnima pita Devisingh
41) Suka pita Naraan 85/2 1 1.5780 0.1910
42) Gopal pita Dongar 81/3 1 3.8620 0.4351
43) Shonya pita Gilya 76/2 1 1.4400 0.0141
Kalabai pati
44) Jhabarsingh 75/9 1 0.9300 0.5221
45) Dinesh pita Gilya 75/10 1 0.9710 0.0681
46) Shivram pita Roopsing 7517 1 0.9300 0.4026
47) Shyamrao pita 75/1/3 1 0.9910 | 0.1599
Roopsing
Ramesh pita Undariya,
Kaluram pita Undariya,
48) Dwarkibai bewa 75/5 1 0.1000 0.0837
Undariya
49) Krishna pita 75/8 1 1.0520 0.0362
Roopsingh,
Gaban pita Mansharam,
Seema pita Mansharam,
50) Kalabai bewa 74/2 1 0.8980
Mansharam
Ramesh pita Undariya
Kalu Ram pita
51) Undariya 74/3 1 13080 | 07337
Dwarki Bai bewa
Undariya
Tarabai bewa Kashiram
52) Motilal pita Kashiram 74/4 1 3.3950
Lakshmi pita Kashiram
70.5420 13.6760
Total 52 (Ha.) (Ha.)
Grand Total | 482 i | etay

[F. No. G197/ MMR-INDB/Baswi+14Vlgs/20A/Corrigendum]
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